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ALLAHABAD

DaTEDg THIS THE 15TH DAY OF APRIL 1997

Hon'ble Mr, S, Das Gupta AM
Hon'bl Mr, T, L, Verma JM

Coram

® TTems g g e,

ORIGINAL APPLICATION NO.944/94

Senior Divl,personnel Officer, ‘
Eastern Railway,Mughalsarai,& another- - -~ Applicents

C/& Sri Amit Sthealkar
Versus

. Virendra Kumar Ojha
Shrawan Kumer Ojha.

DN
-

anil Kumer Ojha uncer the guardienship
of Smt,Deo Sundari w/o Let S ,.K.0jha.

. Smt. Deo Sundsri Devi w/o Late

Shenker Kumer Ojha

N

a@ll residents of Loco colony,
P .S JMughalsarei,DisttgVaranssi,
O, Prescribed Authoirty under the payment
of wages Act Varandi,m = = @ = o = - _ Respondents
C/R Sri A ,N.Singh
ODER _ (ORAL)

By Hon'ble Mr, S,Das Gupta Al

This application hes been filed by the
8pplicents challenging the order dated 25,5,1993
pessed by the Authority under péyment of wages Act,
The Hon'ble Supreme court has held in the case of
K.P.Gupta V/s Controller of Primting and Stationery
that the matters arising out of order of the authority
uncer the payment of wages Act are not cognizable
by this Tribunal, .

This épplication,therefore, is not meintdn
able before this Tribunal anc the same is disposed of
dccorcingly Nothing in this orcer,however,shall
however,preclude the applicants from seeking remedial
measures by filinc'an eppeal before the a;propricte ’

.

legal forum, if sg advised,
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Member (J) . Member .(A)




